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EPFO investments: Commissioner
to get power for prompt decisions

SURYA SARATHI RAY
New Delhi, March 9

THE CENTRAL PROVIDENT
fund commissioner(CPFC)isset
to be given powers to decide on
early redemption options con-
cerningsecurities purchased by
the Employees’Provident Fund
Organisation (EPFO). The Cen-
tral Board of Trustees (CBT) will
deliberate on the issue in its
meeting in Guwahati during
March11-12.

Former CPFC KK Jalan said,
“Such powersshould begiven to
the CPFC.Thisisbecause onehas
to take faster decisions on
investments in a volatile mar-
ket.There cannot beanyset rule
for investing in or exiting from
any investments. Depending
upon the situation, one has to
take prompt decision.”

Sans the power, an EPFO
official said, CPFCs had to seek
theCBT’s permission toexercise

M Central provident
fund commissioner is
set to be given powers
to decide on early
redemption options
concerning securities

FIcE

M The Central Board
of Trustees will
deliberate on this

in its meeting in
Guwahati during
March 11-12

early exit options even in cases
where the investment was not
huge, or in cases where early
redemptionwasabsolutely nec-
essary.

“Sincethe CBTdoes not meet
frequently,its permission would
often come much later, putting

Indian steel mills

step in to fill supply

gap left by war

SWANSY AFONSO

March? ON DEMAND
mRussia's invasion
of Ukraine has
jeopardised steel
supplies from both
the major producing

INDIA'S STEEL MILLS are
rushing tofillasupply gap cre-
ated by Russia’s invasion of
Ukraine, as consumers from
Europe to Africa turn to the

world’s second-largest pro- nations
ducer. .
Russia’s  invasion  of W It has strained an

already tight market in
Europe, sending
prices soaring

Ukraine has jeopardised steel
supplies from both the major
producing nations, straining
an already tight market in
Europe and sending prices
soaring. It’s also pushed com-
panies from Europe, the Mid-

W It's also pushed
companies from
Europe, the Middle

i East and Africa to
dleEastandAfricato feach out reach out to Indian
to Indian producers even as producers

steel prices have jumped 20%
in the last one month, accord-
ing to Jindal Steel & Power.
“Thereisashortage of steel
in Europeand the Middle East
and Africa region and that
supply will be bridged partly
by India and partly by China,”
VR Sharma, managing direc-
tor of the Indian steelmaker
said in an interview. “We are
seeing good orders from these
places in the last week or so,
with some buyers asking for
immediate delivery for ship-
ment in March and April”
Almost a third of India’s steel
and iron ore exports were
headed for Europe last year,
trade data showed. That num-
ber is set to increase in the
short term as sanctions limit
Russia’s ability to supply
goods to Europeandanumber
of mills in Ukraine — includ-
ing ArcelorMittal SAand Met-
invest Holding —are forced to
idletheir plants dueto thewar.
Jindal executed orders for
plates and hot-rolled coils to
theregionat $1,200t0 51,300
atonne and long products at
$1,000 to $1,100, he said.
Prices have jumped in the last
month because there isn’t
enoughsteeland raw material

24,000 cr
lying with
Sebi: Sahara
tells court

SAHARA INDIA PARIWAR on
Wednesday informed the
Patna High Court that more
than ¥24,000 crore is lying
deposited with Sebi formaking
repayment to investors of
Sahara Group companies. Sebi
has made repayment of about
%128 crore in the last nine
years, according to a press
release.

There was no bar in the
order passed by the Supreme
Court that Sebi will not make
repayment to the investors of
other group companies,
Umesh Prasad Singh, counsel
for Sahara, said in a written
response on Tuesday in pur-
suanceof thesummonsissued
by the Patna High Court.

The high court directed
Sebitofileits responsein writ-
ing on orbefore March 25.

The court further directed
thataresponsible officer from
Sebi’s head office in Mumbai
be present in the court on
March 28 to answer the ques-
tions posed by the HC.

—FE BUREAU

finan:i”.ap..in

costs, specially that of coking
coal, have surged, he added.

“European exports will be
extremely lucrative till the
time inflation starts pulling
down industrial demand” in
the region, Abhijit Mitra, an
analyst at brokerage ICICI
Securities,said inanote.

“The initial excitement on
higher export realisations
can’t last beyond 2-3 quar-
ters”

—BLOOMBERG

theEPFO’sinvestmentatrisk,in
various cases,’the ofﬁaal said.
Accordingtoi

related instruments, up to 5%
in short-term debt instru-
ments, 5-15% in equities and
upto5%inasset-backed,trust-
structured and miscellaneous
investments.

In 2020-21, the EPFO had
received 32.18 lakh crore as
deposits from its around 6.5
crore subscribers. The amount
was around the sameat ¥2.19
lakh crorein 2019-20.Till June
this fiscal, the EPFO has
received 357,486 croreas con-
tribution from ts subscribers.

The EPFO official, however,
cautioned that delegation of
the early redemption power on
presumption of the market
movement might also put the
CPFC’s office at risk. It is possi-
blea decision tobe

pattern, notified by the labour
ministry, the EPFO invests 45-
65% of its annual incremental
accretionsin government secu-
rities, 20-45% in debt and

Not authori

the most prudent at one point
of time might prove to be oth-
erwisein future. Suchinstances
arenotrareinthegovernment’s
functioning, he said.

sed any

entity to address
public grievances: RBI

PRESS TRUST OF INDIA
Mumbai, March 9

THE RESERVE BANK on
Wednesdaysaid it has notaut-
horised any externalagency to
redress public complaints
against regulated entities.

Instances of misinforma-
tionbeingspread through cer-
tain sections of the social
mediaabout the Reserve Bank
— Integrated Ombudsman
Scheme 2021 (RB-10S) — have
come to the notice of the RBI,
the central banks said in a
statement.

These messages are con-
veyingto the publicatlarge to
lodge their complaints against
entities regulated by the RBI
through third parties for a
charge/fee or otherwise for
early redress of grievances, it

aid.

“Itis clarified that RBI does
not have any such arrange-
ment with any entity for (the)
redress of grievances against
the Regulated Entities (REs).
RBI has laid down a cost-free
grievance redress mechanism
under RB-10S, which does not
involve payment of fees or
charges in any form or man-
ner,”it said.

Customers having griev-

ances against REs for defi-
ciencyinservices,whichis not
redressed satisfactorily orina
timely manner by the REs can
directly lodge their complaint
on the Complaint Manage-
ment System (CMS) portal
(https://www.rbi.org.in) or by
e-mail at crpe@rbi.org.in, the
apex bank noted.
“Complainants  having
queries on RB-10S or desiring
information relating to their
complaints lodged through
the above methods, can reach
the Contact Centre of RBI at
toll-free #14448 (currently
availablefrom9:30amto5:15
pm on working days) in Hindi,
Englishand nineregionallan-
guages (Bengali, Gujarati, Kan-

RUSSIA-UKRAINE WAR
Rajan: India needs to
recalibrate response
to price pressure

PRESSTRUST OFINDIA
New Delhi, March

INDIA NEEDS TO recalibrate
its response to the price situa-
tion following disruptions in
global supply chains on
account of Russia-Ukraine
war,aslosing thebattleagainst
inflation neither serves the
government nor the central
bank, former RBI governor
Raghuram Rajan has said.

Known for his frank views,
Rajan further said it is very
important for any central bank
torespect its mandate given to
itby thegovernment.

“India’s central bank has a
mandate, which has served it
well,in thesense of allowingit to
react to some of the concerns
during the pandemic, without
raising rates, having moderate
inflation,”hesaid inaninterview
toCNBC-TV1S.

The RBI has a mandate to
keepinflation target of 4% with
a+/-2%toleranceband.

“And like every other central
bank,as we come out of it and
face new challenges, we have to
recalibrateand ask whether the
old playbook sort of still holds,”
Rajansaid,adding that hethinks
that’s extremely important.

The eminent

L

-

Former RBI governor
Raghuram Rajan said it is
very important for any
central bank to respect its
mandate given to it by
the government

]

tional effects of war, it gives
greater weight to inflation,” he
said.

AccordingtoRajan, inflation
was already becoming more
persistent certainly in the US
but also in Europe and with the
additional boost to inflation
from the war and from the
shortages of commodities etc.

‘The RBI on February 10, had
lowered theinflationoutlookto
4.5% for the next fiscal, from
5.3%inthe currentyear,on the
assumption of a normal mon-

Ashneer Grover, wife
Madhuri Jain pay
38.2 cradvance tax

FE BUREAU
New Delhi, March 9

FORMER BHARATPE MANAG-
ING directorAshneer Grover has
paid X7.1 crore as advance tax
for the assessment year 2022-
23, persons in the know told FE
onWednesday.

Grover’s wife Madhuri Jain
has paid ¥1.1 crore by way of
advance tax, they added. This
makesGroveroneofthehighest
taxpayers among the founders

This makes Ashneer Grover
one of the highest taxpayers
among the founders inthe

fortwo

in the start-up c for
two straight years, they said.
Questions sent to Grover
remained unanswered.

Amid allegations of misap-
propriating funds, he has been
the subject of a probe by the
company.PTIreported that GST
authorities are scrutinising
BharatPe books of the last four
years to see if bogus invoices
wereissued forservicesaswell.

BharatPehadstrippeditsco-
founderAshneer Groverand his
wife Madhuri Jain of all posi-
tions aftera preliminary report
of an external audit commis-

start-up
straight years

sioned by the fintech firm’s
board showed that the duo
indulged in alleged misdeeds
and financial irregularities.

GST officials have since last
year been investigating the
books of BharatPe for alleged
issuance of invoiceswithoutany
actual supply of goods and the
Directorate General of GST
Intelligence (DGGI) in October
2021 had conducted a search
operation at the fintech firm's
head office.

FORWM-A
PUBLIC ANNOUNCEMENT
[Under Regulation & of the Tnsolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

said, “Because otherwise, if you
lose thebattleagainst inflation,
it serves neither the govern-
ment nor the RBL” The retail
inflation rate breached the 6%
upper tolerance limit of the RBI
for the first time in seven
months in January, while the
wholesale-priceindex stayed in
double-digits for the 10th
monthinarow.

To a question on whether
currentinflationisatemporary
blip, Rajan said this(inflation) is
coming on top of an already
high level of inflation in many
parts of theworld.

soon duringtheyear. FOR ATTENTION OF THE CREDITORS OF Mis.Sindhura Paper Private Limited|

Asked whether heisworried RELEVANT PARTICULAR
aboutthe Indiagrowthstory, he | | T:[ Name ofthe C Tor Wfs.Sindhura Paper Privale Limited
said India benefited from the | | Z| D#0cor TR0
low crude prices from 2014 | [* ich Capaate Debor s s AcT 1956, ROC:

s o mourporaled/reg\stefsd

onwardsand nowitis payback| [ o/ e Tabi TS
time. . identication No, of corporate cebor

“The reality is that our DINO.T-TT5T IO Warampall (V]
growth performance has been princiol ofics (1any) of coperat etlr | Dviroko Trumela Maneel AP.534202
poor for quite some time. The | [ AT e 07032027 Torder
government keeps throwing respect of Corp

Tsoeny | U392

this that against it, but we
haven’t really had a strong
recovery, ever since the 2016
demonetization,”Rajan noted.
Asia’sthird-largest economy
is projected togrow 8.9% in the
fiscal year ending March 31,
slower than previously antici-
pated 9.2%, according to the

resolution process.

| Nafiie and registaton numBer of e Narala Varalakshiri

resolution professional

'9.|"Address and e-mail of the infeim
resoluton professional, s egstered
with the Board

TESHZIA, AcThaagar,
Backside RTC Kalyana Mandapam,
Hyderabad Telangana-500044
Email ipvaralekshmin@gmail.com

“Sowhenyouadd theaddi-  recentgovernment data.

T Tor PVaTE et
conespondenc vith the ntrim resoluon| - Unit 11, st Flor, Menjeera Tinty
professiona Corporate, KPHB Phase Il Kukatpaly,
Hyderabad - 500072,

Email ip.sindhurasankelp@gmail.com

0SBl

IT Contact Centre, State Bank of India, Global IT Centre,
Kapas Bhawan, 2nd fioor, Sector 11, CBD Belapur, Navi Mumbal - 400614

CORRIGENDUM - 3
Please refer to RFP No. SBI/GITC/IT-CONTACT CENTRE/2021/
2022/826 Dated: 02.02.2022 for Procurement of Outbound
Contact Centre Technology Stack. Corrigendum - 3 dated
09.03.2022 can be accessed under Procurement news at Bank's
website https://www.sbi.c:

T1[ TSt date Tor SUbmISsIon of clai 0320

Tasses of Gredlors, 1 any, Under clause
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

ot Applicable

T3 Names of

dentfied to actas Authorized
Representative of creditors in a class
(Three names for each class)

ot Applicatie

T2 ) Relevant Fors and eIk

nada, Odia,
Marathi, Punjabi, Tamil and
Telugu),”it said.

Place: Navi Mumbai Deputy General Manager are available at Physical Address: Not Applicable
Date: 09.03.2022 IT CONTACT CENTRE Notice |5 The Law Tribunal, has ordert
aper Privale
Limited on 07th March 2022.
i per Private Limited 1pon to subimit their claimey

The IS‘emla Mmeral.s and Metals Ltd.

PPFAS A&/

There's only ene right way®

NOTICE
PPFAS MUTUAL FUND

(“SAI") shall stand deleted.

CUM ADDENDUM TO THE STATEMENT OF ADDITIONAL INFORMATION (SAI

1. Resignation of the Director from the Board of PPFAS Trustee Company Private Limited
The Unitholders of PPFAS Mutual Fund are hereby informed that Ms. Prajakta Maik,
has resigned from the Beard of PPFAS Trustee Company Private Limited (PPFAS TC') with effect from
February 22, 2022. Accordingly, all references of Ms. Prajakta Naik in Statement of Additional Information

Comptitive Tenders are invited for following. For more details please visit
h i P in or
Il

against entry No. 10.

The Financial Creditors shall submit their lams with proof by electronic means only. Al othe
creditors may submit the claims with proof in person, by post or by electronic means.
Submission of false or misleading proofs of caim shall atract penaltes.

Sd-

Tender ID Items | Narala Varalakshmi
022_KMML_477333_1 | For the supply of paper valve productbags | Date : 10-03-2022 IBBUIPA-002/IP-NO0B20/2018-19/11980
022_KMML_§76779_1 | For the supply of 55 Pipe |

Chavara 05.03.2022 5/-DGM{Mtls) For The Kerala Minerals And Ld

3 |2022_KMML_480473_1 | Design Supply, Supervision for erection testing & |
commissioning of new clarifier mechanism with
automatic flocculant dosing system at KMML TP Unit

Director

1| 2022_KMML_180503_1 |Detailed project raport preparation for the 30KTPA
<capacity expansion of TIO2 pigment production
in U-200 t(H\mInalmn phml)& U-300 (Oxidation
plant] of KMML TP unit. by new line addition
sd-HOUITPI For The Kerala

e, Nana Ttanian Tiar

Chavara 09.03.2022 inerals And Metals Ltd

T, Troon s Slimanite

DCW LIMITED
CIN: L24110GJ1938PLC000748
Regd. Office: Dhrangachra - 363 315, Gujarat
Head Office: 3rd Floos, Hirmal, Neriman Paint, Mumbai - 400021
Tel: 022:22071914 | Fax; 072 22028699

2. Ch in Key Pe PPFAS Asset Pri ited
Investors are requested to note that the Board of Directors of PPFAS Asset Management Private Limited
(PPFAS AMC') and PPFAS Trustee Company Private Limited (PPFAS TC') have approved the Change in
designation and Appointment for the following employees with effect from February 25, 2022 in
compliance of SEBI Circular dated September 27, 2021 on Risk Management Framawork (RMF) for Mutual
Funds read with SEBI Circular dated December 10, 2021 on Circular on Mutual Funds

sr.No. | N | Current Designation Revised D

1 Nir. Raju Shelat | Head — Operations Chief Operating Officer — FA Operations

Name of the Age Qualification Brief Experience

Key Personnel and

Mr. Jignesh Desai 48 Years| M.B.A in Finance,| Mr. Jignesh Desai has more than twa decades of

Chief Operating Officer - B.Com experience inthe financial market.

RTA Dperations He joined PPFAS Asset Management Private Limited
{PPFAS AMC) on 1st February 2022, Prior to this, he
has beenassociated with the Company from the period
2014 to 2016 also handling the operational activities.
Before PPFAS AMC, he has worked with Parag Parikh
Financial Advisory Services Ltd {Sponsor company of
PPFAS Mutual Fund) from April 2001 to 2014 invarious
departments and from 2016 to Jan 2027 as Principal
Officer.
During his tenure with PPFAS Group, his role involved
handling risk, compliance and operational activities of
Broking, PMS and Mutual Fund business.

Therefore, requisite section on Key of the Asset Company” in the

Place: Mumbai
Date: March 09, 2022

SAlwill be updated with the above-mentioned details.
This notice cum addendum forms an integral part of the SAI.
All other contents of the SAl of PPFAS Mutual Fund will remain unchanged.

For PPFAS Asset Management Private Limited
{Investment Manager to PPFAS Mutual Fund)

Name of Mutual Fund: PPFAS Mutual Fund

For more information please contact:

PPFAS Asset Management Private Limited (Investment Manager to PPFAS Mutual Fund)

CIN No: - U65100MH2011PTC220623

Reqistered Office: - 81/82, 8th Floor, Sakhar Bhavan, Ramnath Goenka Marg,
230 Nariman Point, Mumbai - 400 021. INDIA.
Tel.: 9122 61406555 Fax: 9122 6140 6590. E-mail: mf@ppfas.com. Website: www.amc.ppfas.com

Sdf-
Director

MUTUAL FUND INVESTMENTS ARE SUBJECT TO MARKET RISKS,
READ ALL SCHEME RELATED DOCUMENTS CAREFULLY

NOTICE OF THE EX GENERAL MEETING AND E-
NOTICE is hatety given that the Extradrdinary General Meeting (“EGMI) of the membsrs of DCW
Linited {"the Company”) wil bo hexi on Wednesday, March 30,2022 ot 12:00 Noon (1ST) Miough
Video Canderance [VC) / Other Audio Visual Mesns (OAVIM) wihout the physical presence of the

o ot Tiarum D,
ﬂ CEHTURY EXTRUSIONS LIMITED
CIN: 127203WB1988PLC043705
Regd Office: 113, Park Strest, 'N' Block, 2nd Flaar, Kalkala - 700016
Website nturyextrusions.com E-mal: secretary@centuryextrusions.com

NOTICE OF THE EXTRAORDINARY GENERAL MEETING (EGM)

Natica & heraby given thal the Exiraorsinary General Meeling (EGM) of
the Members af Century Extrusions Limited will on Monday, the
Binday of Ao, 3005 5% .00 AN |ncio Santard Tt LT through
Videa Conferencing/ Other Audia Visual Means ("VC/OAV) facility in
compliance with the applicable provisians of the Companies Act. 2013 and
Rules fram inder and the SEBI (Listing Obligations and Disclosure:
Requirements) Regulations, 2015 read
Gated April 08, 2020, Circular No. 17/2020
No. 2212020 dated June 16, 2020, Circular No. 3312020
28, 2020, Circular No. 39/2020 dated December 31, 2020 a
1012021 dated 231 June, 2021 and Geaneral Cicular No. 202031 caled
December 8, 2021 issued by the Ministry of Corporate Affairs ("MGA
CRoimre st oh othos solan Snre ks o bene o B
Gircular No. SEBUHO/CFDICMDI CIRIP/2020/79 dated
amended by Circular No SEBUHOICI
15, 2021 Issued by the Sacurities and Exchange Board of India ( ssa\
Circular'), without the physical presence of the Members at the EGM Venu

. The Notice of the EGM of the Company will be sent only by email o i
those Members, whose email addresses are registered with the Company
orwith the Campany's Regisirar ang Share Transler Agen, namely C8
Management Services (P) Lid. ("RTA") or with their respective Deposiiory
Partipanis (‘Depositon’) in accordance with the MCA Circulars i e
SEBI Corculers, Members céin o and partcipals in the EGM of he Comy

through Video Conterancing: Other Aui Visusl Means (VCIOAVM) facilty

only. The instructions for joining the EGM of the Company and the manner

~

Members ol a con in camplance with the General Circulars of the Ministry of Gerporate
Afais dted Decamber (6, am et with Crculars cated Aorl 08 , 2020, Apd 13, 2020 a0t Mey 05,
el el Medlings'

of the Comparies A, 2013 rihs Act) andthe Rules etk theseuntis, and circulars dated May 12,
5. 2021 issund by he Securlies an Exchange Board of Inda {'SEB! Carculars for

(General Mastings") and appliczble provisions of the SEBI (Listng Obligations and Disciosure

Recqitemerts) Regulations, 2015 (SEBI LODR'. The: dasened wenus for the EGA!shall be the

Registered Office of the Company.

Nalca ol e EGM sefing out e Spacial Bushass tn bo tansacisd af the EGM and the Explanatery

Stasemant tereto has been sent slecroricaly on Tussday, March 08, 2022 to the Members whose

a6 rogslered PadticpartisN the

Limite (Regisier and Share Transéor agent (HTA') and are holdng shares of e Gompony a5 on

Fiday, Mavch 04, 2022 being the cuboll dae Ior the pupose, in socoranee wifi e MGA Gircuars

and e circular [ssued by SEBL In Compliancs with the abone circulars, the Campany wil not be

dispatching physicalGopy of he Nosce of th EGA 10 ary Merber,

i com and o the

¥
webite of Siock Exchanges & wink.bseindia com and wwa.rseindicom.
In compiance: with he provisian of Seciion 108 of the Act read with A 20 of tha Conpanies
(Managemen! and Adminisiraliani Rules, 2014 end Fequlalion 44 of SEBILODA, fe Members are
provided with ihe taciiy to cast thar vots remotely on al resclusons sel-forh in tis noice trough
elecraric voirg platamn Nalkons) Securies Degository imited (NSDL) (Riemale exoling) and aiso
ihvough e-vating at e EGH
Thtrmma biving wIII commence on Sunday, kot nsn ol

a1 5:00 p.m. {1ST) and e shal be
mauxwmm by NSUL “The ramate e-waling will not be m.oa beyord he e dasand
time. Once fie vofe on & fesalubon stzied i the EGM Noce i cast by & member though remcte
e-voling, e memer shall not be alkamed 1o change il subsequerly and such vole which has been
cast USing 1amcta &-voling Shall e reated as Anal

vl

of particip he casling

1 o-valing eystem curng the EGNI of the Gompany wil be prowited in the
Motice of the EGM. Members paﬁlcipﬁlln? Ihmugh the ["VCIOAVM®) facility
shall be counted for the purpose of reckaning the guorum under
Sectien 103 of the Companies Act, 2013. The ND(IUE of the EGM of the
sompsny. il leo ba _ewalatls o wabeltp of the compeny. vi.

man the Slock Exchanges
National Stock Ex d\ Irldré Limited (NSE|

ot barred from dong 50, wil be able 1o cag! ther vote: elecenicaly during e EGM, The Members may
pertcipats in the EGM sven after avarcising thei rihs 0 vota treough remie sciing but shall ot be
sl v gl g e EGAL. A ptsn whcs 1 s ecord i e et o s o
arch 23, 2022
me w‘ ol cale) sl be el o cus o Prough ol eacing of vl dung e EGKL The
g

yat

Bombay Stock Exchange Limied (BSE) al www bseindia.com respaciively
as well as on the websile of the Central Depository Sarvices {India) Limited
(CDSL) the agency for providing our remote electronic voting at
www evotingindia com

Members holding shares in physical form who have not regstered their
email addresses with the company/Company's RTA, can get the same
registered, can cast their votes through remote a- vmmg or thraugh the.
e-voling system during e meelm% and can abtain notice of the EGM of
ihe company s andmr ugm deiais for oinng the EG of the Campany

 sending a scanned c
e vonuwmg Bl hyme o cnmpanys s omai
@ 2

w

a. A signed raquest lelter mentioning your Nama, Fallo Number and
complete Address;

b. Seif - attested scanned copy of PAN Card;

. Self - attested scanned copy of any document (such as Aadhar Card.
Driving License, Voter |d card, Passport) in support of the address of
Ihe member as regisiered wilh the company.

Mambers holding shares in dematerialized mode are requested to

register/updale their email addresses with their respective Depository

Parficipants

The afore-mentionad information in being issused for tha information and

benefit of all the members of the company and is in compliance with the

MGA Circulars and the SEBI Circular.

&

For Century Extrusions Limited
it Kumar
Company Secrotary

Kolkat

Place ta
: 09.03.2022

Date

p ity
w wwm Mareh 23, 2022 A persan who & nal & Meroer 5 ¢
ws cutof ke shaukl e tis Hobfor ndmalion puposes o

Any parsan who atquies Shares and par
Hatics and hoids shares as on the i
aleaty for ot o

procecue

mey D or gal at ol ree e

1800 1020 990 and 1600 22 44 30.

Toem Ihugh remote e-votng o

heling sheres in demalerilised mode, mysn;mma o menbers who hews o rageler e

e-mal address, s pravded In e Nolks of EGM,

The memders wha have not regisered thelr e-mal addiesses e requestied 10 ragister he same n

raspect of haros hakd in demateralizad forn with e reepaciive Deposiary Paricipant and in rospect

of shares hekd in ghysical ferm by servling an e-mall request to Campany's ATA iong with signed

Scannai capy of the raguast Jeter prondding emal advsss, mobie number, sa¥-anssted copy of PAN

Card and Gopy of share certtcats, o by lowng he process. pravded I he Natics af EGH.

Members are provited with

Membars are reay and access

logn by using he temats e-ucerg credertisls pravkied o them

I case of any queries, you may reler Iha Frequetly Asked Questions (FAGS) for Stiasehalders and

e-voling user manual for Sherehoiders avaiehi at the domnlod secio of waw.evo8ng nsd coem of

call on foll frae no.: 180D 1020 990/1800 22 44 30 or send & raquast to Ms, Sarita Mote at

eucting @nsdlcoin o o i
S

Dllip Darji
Pisca: Oieargada . General Manager (Lagal) & Company Secretary
Dste: Mereh 09, 2022 ACS 22597

. . . HYDERABAD




